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SHRI SYED AHMAD : It was the Chiet
vlinister who said that the IGP and the Chief
ecretary would make the inquiry.

SHRI RAM NIWAS MIRDHA  The IGP
lid hold an inquiry when the whole thing
tarted. At present, a high-level enquiry—I
m refeiring to this—consisung of the Chief
ecretary and a semior officer of the Union
Amastry of Home Affairs 1s goi:g on and
oth of them are conducting this inquiry.
They have wisited the spots and places,
oncerned, and 1t 1s only after thev have made
hetr report that 1t can be said whether the
dministration 1s guilty of any lapse or any
XCess.

SHRIN G GORAY: I would like to
now whether, 1n view of the protests Jodged
y the various groups and parties, the Govern-

nent 1s thinking of making anv amendments
5 the Act

SHRI RAM NIWAS MIRDHA  Well,
ir, there 1s no intention of the Government
>make any amendment to the Act as the
1l was very thoroughly debated mn both
louses of Parhament

SHRI BHUPESH GUPTA + No, Sir.

SHRI RAM NIWAS MIRDHA : Govern-
1ent’s yviewpoint has been fully explained and
1ere 18 no question of the Act being amended
t present,

SHRI SYED AHMAD . In wview of the
atement made by the Hon. Minister that the
overnment does not intend to make any
nendment, 1s he aware that in a convention,

what was known as the Secular Convention,
e Minister of I'ood and Agriculture himself
we an undertaking that the Government 1s
»ntemplating one or two amendments to the
ct m order to placate the Mushim opinion ?

SHRI RAM NIWAS MIRDHA . Itis not

rrect that such a statement was made by
e Union Minuster of Food and Agriculture.
have seen the text of his specech and there
no mention of the nature suggested by the
m. Member.

Tlo WIE AFEIR : A7, T Ag 99
fr wrigawats 7 gav 2w & giean
faal & o 9y gxAT R} FT IR TR
1 & fag wogr #@ F1 A FEww
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TATT 9T T FI$ GIGAT &7 A AL FAT TH
qIE FT AT AT SR FaT AT fAarr
7Y o & faavg-een 9T o) ¥ET 9@ 99
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W A SrAAT FTEAT E L Ag ST 1A ot
wars fear f5 gwwre |1 quWeET F@
#71 fae g T@d @1 uF °F 3§ qIE FT
FAW e fFowER FHaE s I
qIgT F AFOFASIAT F QIS FE@
Y gar gAar ¢ 3, 9oy fF $9 98 Far
a1 g% fF A9gR P FI GFR FT A7
TATIT TNFHIT FTAT 98T | a1 1 {9
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e Yo gy & arar 9@ §

st v frara faat : g3 Ran) wtE)-
AT ITTT X AT FT qragrfas afgsre
& ST ofar 47 fadea fear, geer MY
WY qTNAT AT g¥A F qATT B OATHT IS
Hf FTH T T

SHRI T V. ANANDAN: Sir, may I
know whether the Goveinment 1s in possession
of information that because the Congress in
the Centre sent a {act-finding mission to Tamil
Nadu on the monstrous shooting worse than
that of General Dyer that has taken place 1n
Tamil Nadu . . .

MR. CHAIRMAN
the Question

Confine yourself to

SHRIT Vv ANANDAN - tkat they
1in retaliation sent a party of Mombers belong-
g to the D. M. K. to Aligarh to find
the real facts on the shooting there 1n
Aligarh ?

SHRI RAM NIWAS MIRDHA: The
fact 1s that a deputation of D. M K. and other
parties did visit this place

SURVEY REGARDING THE LMPLOYMENT
SITUATION IN THE COUNTRY

*239, SHRI SITARAM KESRI: Will the
Mingster of SCIENGF AND TLCHNOLOGY
be pleased to state ¢

(a) whether the Scientific and Technical Per-
sonnel Division of the Council of Scientific and
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Industrial Rescarch have recently conducted

any survey regarding the employment situa-
tion 1n the country ;

(b) if so, the findings thereof ; and

(c) tlhe recommendations made, if any ?

THL MINISTER OF SCIENCL AND
TECHNOLOGY (SHRI C. SUBRAMA-
NIAM) : (a) The Division for Scientific and
Technical Personnel of the Council of Scienti-
fic and Industnal Research did not undertake
any suivey of unemployment situation in the
countiv. but cairzed out a stedy of unemploy-
ment amongst Technical Personnel and other
graduates m the cowntiv on the Hasis of the
data collected 1n the 1971 Census.

(b)Y 579,818 persons with at least a first class
degree 1n Science, Agriculture, Arts or Com-
merce o1 at least a diploma in Lngincering,
Technology o1 Medicine were estimated to be
unemployed in Apnl, 1971. They constitute
19.1%, o1 about one-fifth of the estimated total
stock 1n these categories.

(¢} The study was in the nature of ap
analysis of the situation , no recommendation
has becn made,

st W Fad ;o oqeasy o, T T
HEIET § ag SAAAT AIgAr —-FfE § 98
FAT ArAT 7 o7 W—OF Sl deadiy
HNFAAT & Feawg 374 FUT 38 ATF  ®o
fafera otz wrdtor AL A QAL 3T
F fom sgw e &, AN YA I §F qiyf
FgATqzar g, s fe g oar g fF e
aF 371 % 38 9r@ ¥ ¥ faw 65 FUT
%o gY 3 famr ¥ gd grawr g, ar faw
MNwar w5 & fg sngq srafega @, g€
grafzdy fgar N gw A s 3y aFdfie
gfifegfa 2 aQemd o, ver feafa & aat
awig & & 374 %07 38 avg Fo AT QU
ITANT 7 F& fad 65 FAT wo F ITA
g7 & 7 347 TEAT FA1T WA WGET I 7

SHRI C. SUBRAMANIAM : Su, no doubt
duting the last three years, that is, the first
three years of the Tourth Plan money was not
fully utilised. But during the iast year and
this year the amount hus been incicased, and
vaiious steps have been taken fur the purpos¢
of implementing these ptogrammes 1 details
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are required the question may be put to
Planning Manister.

st "raree Fad : 9T, 374 %
To ¥y aFIa 72 FAT 9T ATE
ofaars & fag, AT Ay 51 Q9w
WWE fac g faa® 72 sqas vy fa
1970-71 § 6 FU3T To T 9T &7 )
1971-72 H q&das 10§ &o @
g | JATST AT A3 § HqaAr & F1O07 FHae
wedty afefeafa dar gt a8 &, @1 & A
@S g gz qAATAEW fFawy &
W 74 FUE 74T 39z qEAzs 54 faadt
A & f70 a1, Iuy 9g FHT T FAM
F1E 7 AT IE, Al ZEF FIX A
tFw fogr 97 ?

SIIRTI C. SUBRAMANIAM : Sir, the
question does not arise out of the main ques-
ton at all and secondly, this should be addres-
sed either to the Agriculture Ministry or to
the Planoing Minsstry.,

SHRI A G. KULKARNI , Sii, for re-
moving unemployrsent 1t is not merely pro-
found sympathy that 1s needed. I am fully
awarc that the Government has got profound
sympathy for the cducated unemployed. But
unlees therc are structural changes in the
entire industrial  policy, this problem cannot
be solved. May I Lnow whether the Govern-
mept has considered that un'ess the organic
hink between the big industry and the small
industrv and motivation for cntiepteneurship
arc developed by a structural change in the
industrial policy, the problem cannot be solved
and whether the new policy which the Govern-
ment is going to formulate will contain in-
gredients whereby the discrimination between
the small industry and the big inaustry, say
for raw materials, etc.,, will he complelely
1emoved and statutory protection will be given
for the “different sectors to weate more em-
plovment ?

SHRI C. SUBRAMANIAM : Sir, he has
tried to link his question to the subject-matter,
but 1t is a completely different question alto-
gcther. [ do agiee that there have been
shortfalls in raw materials, and particularly
the small sector has suffered a good deal for
want of raw materials as the bulk of the raw
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erials have been allotted to the bigoer
astrics. It is being looked -into and we hope
1ave some remedy for this so that the small
or industries will not be discriminated in
allocation of raw materials,

SHRI A, G. KULKARNI : Sir,.. .

MR. CHAIRMAN : No second question.

SHRI A. G. KULKARNI: No, Sir. I am

)t puiting a second guestion. How can 1
it a second question ? If Twant, I can only
ymobine three questions in one. Sir, 1 asked
m whether the survey has analysed the
oiivation for entreprencurship and whether
ie thinking in the Ministry is to create a new
adustrial Policy Resolution which will bring
1 this motivation. What has he done for
1at? I am not asking about the raw mate-
ials. That is a small guestion.

SHRI C. SUBRAMANIAM Anyhow
hat is how vou ended it and I thought that that
was the corpus of yuur question. The point
1ere is, this was not a survey. This was only
2 study of the statistics which were made
wvailable by the 1971 Census, to find out the
uixmber of educated persons who were un-
employed in the various categories, parti-
cularly at the graduate level or the diploma
level. 'That was the only purpuse of this study
and they have given the figures. I do agree
that these figures do not mean anything unless
it is followed up by action.

" SHRI A. G. KULKARNI : What about

the industrial policy ?

"SHRI C. SUBRAMANIAM : So far as
the industrial policy is concerned, for the em-
pluyment of particularly engineers and scien-
tists, we are taking up the question of having
fesearch and devclopmental activities under-
taken by the various private sector industries
and more than that, organising them in the
public sector also for the purpose of updating
the technology we already have and also for
the purpose of evolving new technologies.
This is one ot the things being done by the
National Committec.on Science and Techno-
logy where they are evolving a plan on science
afid technology: This 'is where it should be
‘taken care of. Naturally this will have to be
réflected in the industrial policy also and suffi-
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cient care will be taken to see that tlns is
reflected in the industrial policy. '

st sfent thag o Far G 48
FFATR FY Far w0 i widl H T FA
F faug dnfagd oy Far-9an fadg ﬁfaar
& STty ?

SHRI C. SUBRAMANIAM :  Sir, this will
depend upon the development programmes
we take up in the villages, Pariicvlarly the
integrated rural land development programmcs
will provide opportunities for enginecers and
scientists to work in the villages also.

DR. V. B. SINGH: Is the Government
thinking of shifting the emphasis from financial
targets to physical targets for creating employ-
ment ? If so, is there any scheme to utilise
the unemployed rural man-power for rural
works ?

SHRI C. SUBRAMANIAM : This is
absolutely outside this question. For rural
employment there are programmes which are
being evolved in the Planning Commission
and if the hon’ble member is intcrested, he may
put a separate question.

‘

MR. CHAIRMAN : Tt does not arise, yot
you gave the clarification.

SHRI K. CHANDRASEKHARAN : 'The
hon’ble Minister has stated already that
these slatistics are provided as a result of the
study, without knowing anything. Unless
follow-up action is taken, the maenitude of the
problem would he obvious from these statistics.
May T know from the hon’able Minister
whether the problem can be attacked only by
the boosting up of the economy of the country
and a substantial enhancement in the rate of
industrial growth and may I know what steps
are being taken 1o achieve this ?

SHRI C. SUBRAMANIAM : 1 do agree
ultimately it is on the basis of the economic
growth that greater employment could he
brought ahbout pariticularly for the educated
unemployed. And this is being taken into
account in our industrial programmes and
particularly for the utilisation of our smcmlﬁc
and technical personnel, = - © -~ 1w
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® SHRI KRISHAN KANT : I hope the
hon'blc  Minister  has  seen the Tduca-
ion Commission’s Report where they had
recommended that the waiting period for one
batch of students which has come out, before
the othar batch comes. should be such that all
the people do get employment and the plan-
.ning of placement should be so arranged that
the question of incmployment does not atise.
May I kaow what the Goverrment is doing ?
The Government had four schemes for giving
employment to scientists and engineers. One
of then: 15 the I4-point programme for un-
employed engineers; the second 15 provision
of Rs. 20 crores in this year’s Budget; the
third is provision of Rs. 27 ciores to the States
1o which the States also add equivalent amount
and then the fourth is the nationalised banks
helping unemployed ngineers and scientists.
And then 1you said that all M.Scs and
B.E.s would get employment. May T know
what the progress is of these four schemes ?
Lastly, the survey swhich vou have ieferred to
says, the 1total unemployed persons
about 58 per cent are males and 42 per cent
females. Is 1t that males are getting more
employment than females ? What is the posi-
tion ? Could you kindly explain ?

among

SHRT C. SUBRAMANIAM : It depends

upon the total number of ladies who have been
educated and on that basis we have to make
calculations. s far as various schemes for
employment paiticularly of educated persons
are concerncd, I am concerned in this Depart-
ment with the Rs. 20 crores that have been
allocated for employment of scientific person-
nel. Still we do stand by the commitment
that particularly the M.Sc.s and ahove and
the graduate engineers would be provided
.employment before the end of the Tourth
Plan period and we aie working out various
schemcs for the purpose of absorbing them, It
is not just a question of giving employment,
As a matter of fact, it a question of utilising
their talent properly so that they not only get
employment, Lut they produce asscts for the
community as a wholc, \And that is.why it
 wiil take some time to identify the schemes
_and we are in the process of identifying them.

MR. CHAIRMAN : Brahmananda Panda.

SHRI BRAHMANANDA PANDA o Sir,
he stole my guestion. I have nothing more to
ask, o -
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CIRISIS 1% I"\N(‘X: LEA'IIHEK E}'OO‘DS Do
*210. SHRI SITAR AM JATPURIA: <
SHRT SHYAMLAL GUPTA :f

W.1l the Minwster o! INDUSTRIAL DEVI-
LOPMENT AND SCILCNCE AND TECH-
NOLOGY be pleased 1o statc ¥

(a) whether itis a fact that there is cimsis
in fancy leather godds industry in Calcutta ;-

b) if so, the reasons therefor ; and

(c) what steps Government have taken w
this 1egard ? .

L MINISTER  OF INDUSTRIAL
DCVELOPMLNT AND SCIENCI. AND
TECHNOLOGY (PROF. SIDDHI'SHWAR
PRASAD) (a) to (c) Calcutta Fancy Lea-
ther Goods Industiy depends upon the Supply
of Il Tanned Leather, sheep and goat skimns
fiom Madras. The supply of these lcathers to
Calcutta has suffered in 1ccent montks because
of a spurt in their export, owing io a big
demand from overseas huyeis. The shortage
thus caused has pushed up the prices of these
leathers in Caicutta and the ysec industry has
been somewhat ads ersely affected. Local and
other indigenovs sourres of the raw material
are being tapped as alternatives.

SHRT SHYAMLAL GUPTA : In 1969-70
there was an export of fancy leather goqds
of the
Shanti Niketan ard other varigties. Now that
export has been figished hccause they could
not get the raw material. What is the Govern-
men: doing about it?

worth more than a crore of rupees

PROL. SIDDHESHWAR IRASAD : As
far as the «xport part of the question is con-
cerned, T think the Minister of Foreien Trade
will be in a better position to explain that. As
far as the avarlability of raw material 1s
concerned, 1 have already made it clear in the
main teply that alternative arrangemen's are
being made. - 7

A o 1

SHRI SHY AMLAL GUPTA : What arran-
gunents bave been made so fae P More than
two years hate pa-<ed and the industry is
suffering.

PROF. SIDDHLESHWAR PRASAD : Only
during the last four or five months this indus-
-try bhas heen {acipg some difliculty -regarding

TTheGuestibt;T'm’a;:;i—\;aHy “asked on the
floor of the House by Shii Shyamlal Gupta.



